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ECkEIcD]
(<feror g weg 39)
g

faemae, 21 w2, 2026
& AfaREw 1989 . F 4T 20F F SAqiq gIAT

FT.3MM. 2616(31).—<t srfarfa=m, 1989 it amer 20 it 374 (1) R T8 Temd 3<% Afafaay
Tl AT &, BT 9&q hdl FT TANT T gU Fex T GLhT qIaST+h 327 & (o0 FqE g & a1g VAT
¥ F1 et dferg auiq g9 STqg=t # f7ar @ g, S & @ Yo afiqsEr 2feer @ 95w e 6
AT BETE TsT & faem e 5 # g ey - g & di= @ e seaw (8.18 AT
TR % AR 3 | sxite Trsa # fAoared & o sraeas €, UageT ATSger A % AU e Hi
T AT 2

I W H Raas #15 =Afh 38 ATag=ar & Toa= § THIT 2 6 qirE | o & % dfia
I, ATAATw AT gy 207 FiT ITLTN(1) F A, q@rasw TAe o UEt {7l ud SUART &
e I¥ AT FHL THT |
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THT ST AT, TAH TTIERTT, I AEAARIT sty (Trerea) faegr, foema e, sx<hiemre #r
forfera & T SITARTT i I9eh ST IUaford fohd STTANT T 9eqm TTTerRTl Seraadt i Aoraid &7 &
farfer =l % ATeay ¥ GHATE T AGE TR FHT S UE FHT ey i qHars F3 a7 UH i
ST, Ff% FE BT, AT FEA F TETT, ST TeqH TR AFeTH THE, AT FIT, SATETT 7 J7 a7 AT AT
AAATATT L FAT |

3<% srfarfaam i ey 209 it S7em(2) F wefim "eaw yrteRr grer T A oft smaer
sifaw g0, =9 Sferg=eT F el o arett G A1 i v e A Iursy g Y fRaag =it g
IRt fAdreror Ferw yrfereTy & SuTieh wraterd # AT S aeRar g |

ATLAT

ZFRrOr O e WS F St e T & e e # fua ‘- faegr  fiw W W e s
(8.18 fan.#ft.)” ufRersmm =1 [Rwior 3y, femaqr e & forg srfgrreor R s % forg = F afga ar

I a s #1 |ferg e -
S &1 919 - R T T ATH - T (T - FAETE)
FAHE | T & | WA RAH | GEOAAR/ | 896 (FFALH) Asht / errerehier i
| T

1 for=gr T 399/1 0.008 IEELl
2 399/3 0.251 GEl
3 399/4 0.020 IGEl
4 401/1 0.263 GEl
401/2 0.045 IGEll

5 402/1 0.006 GEl
428 0.081 IGEll

6 402/2 0.036 IGEl
7 402/3 0.016 Gl
8 414 0.170 IGEl
9 415 0.138 IGEl
10 426 0.182 IGEll
1 427/1 0.008 IGEl
427/2 0.170 IGEl

12 434/1 0.093 IGEll
13 434/2 0.020 Gl
14 435/1 0.041 IGEll
15 435/2 0.024 GEl
16 443/1 0.032 IGEl
17 444/1 0.089 st
18 444/2 0.028 IGELl
19 fa=gr T 445/3 0.057 fasht
20 668/5 0.012 IGEl
21 668/7 0.004 st

1.794 TFAT
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HILT 7 TSTIA . AT

S &1 7w faemae - TTH T 7T - & (ST - FAER)
FAGE | GEgEA & | M HAH | GEOUARE/ | S9% (FFAL H) Rsfrermeshr g/
qamH qeqr
1 kel K 252/1 3.682 e s
T 3.682 FRAT
vt 1 71 - faEma ITH T ATH - M@T (T~ - SfaTs)
FAGE | T H | M HAH | GEUAE/ | &% (FFAL H) Rsfrermeshra g/
qH qeqT

1 EEA et 2/1 0.113 At agfa
2 2/3 0.069 EEIR
3 273/3 0.121 IEEIRE
4 273/4 0.057 At gfa
5 274/3 0.057 EEIR
274/6 0.113 EEIE\G]
6 274/17 0.008 At gfa
274/18 0.012 EEIE\G]
7 274/11 0.073 At gfa
8 274/12 0.065 EEIE\G]
9 274/36 0.077 [EEIRE
274/16 0.105 At gfa
10 274/37 0.053 EEIE\E]
274/19 0.113 At gfa
h 274/20 0.113 EEIEE]
12 280/1 0.016 IEEIRE
13 280/2 0.008 IEEIRE
14 280/3 0.020 st aqfa
15 281 0.247 At gfa
16 282 0.085 EEIEE]
17 283 0.004 At gfa
18 284/1 0.057 st i
284/2 0.016 st s
19 284/3 0.073 st afar
20 284/4 0.024 st i
o 284/5 0.004 BRG]
284/6 0.154 EELR
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22 284/7 0.040 EEIEE]

T - 1.897 ¥R

FT I — 7.373 gFAT

[®T.5. SHTZ-I / T/ %/ T FATE A [ S h-faegt /209
T WA, W warmafa srfaremrey (ffor)

MINISTRY OF RAILWAYS
(South East Central Railway)
NOTIFICATION
Bilaspur, the 21st May, 2026
Notice under Section 20A of the Railways Act, 1989

S.0. 2616(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railway Act,1989
(24 of 1989) (hereinafter referred as the said Act), the Central Government, after being satisfied that for the public
purpose, the land brief description of which is given in the schedule annexed hereto is required for the execution of
Special Railway Project, namely “Rail flyover between Dagori-Belha (8.18 Km)” of South East Central Railway of
Bilaspur District in the State of Chhattisgarh, hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of 30 days from the date of publication of this
notification in the official gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the Competent Authority namely Sub-Divisional Officer (Revenue), Belha,
Bilaspur, Chhattisgarh, in writing and shall set out grounds thereof and the competent Authority shall give the objector
an opportunity of being heard, either in person or through a legal practitioner and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary by order either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said act shall be
final. The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority for Land Acquisition (CALA).

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project namely
“Rail flyover between Dagori — Belha (8.18 Km)” of South East Central Railway of Bilaspur District in the
State of Chhattisgarh.

Name of District - Bilaspur Village - Dagori (State - Chhattisgarh)

Sl Tehsil Name of Village Khasra/Plot No. Area(In Hectare) Pvt land/
No. Govt Land)
1 Belha Dagori 399/1 0.008 Pvt.Land
2 399/3 0.251 Pvt.Land
3 399/4 0.020 Pvt.Land
4 401/1 0.263 Pvt.Land

401/2 0.045 Pvt.Land

5 402/1 0.006 Pvt.Land
428 0.081 Pvt.Land

6 402/2 0.036 Pvt.Land
7 402/3 0.016 Pvt.Land
8 414 0.170 Pvt.Land
9 415 0.138 Pvt.Land
10 426 0.182 Pvt.Land
1 427/1 0.008 Pvt.Land
42712 0.170 Pvt.Land

12 434/1 0.093 Pvt.Land
13 434/2 0.020 Pvt.Land
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14 435/1 0.041 Pvt.Land
15 435/2 0.024 Pvt.Land
16 443/1 0.032 Pvt.Land
17 Belha Dagori 444/1 0.089 Pvt.Land
18 44412 0.028 Pvt.Land
19 445/3 0.057 Pvt.Land
20 668/5 0.012 Pvt.Land
21 668/7 0.004 Pvt.Land
Total 1.794 Hect.

Name of District-Bilaspur Village - Godi (State-Chhattisgarh)
Sl Tehsil Name of Village Khasra/Plot No. Area(In Hectare) Pvt land/
No. Govt Land)
1 Belha Godi 252/1 3.682 Govt. Land

Total 3.682 Hect.

Name of District-Bilaspur Village - Godi (State-Chhattisgarh)
Sl Tehsil Name of Village Khasra/Plot No. Area(In Hectare) Pvt. land/
No. Govt. Land)

1 Belha Godi 2/1 0.113 Pvt.Land
2 2/3 0.069 Pvt.Land
3 273/3 0.121 Pvt.Land
4 273/4 0.057 Pvt.Land
5 274/3 0.057 Pvt.Land
274/6 0.113 Pvt.Land
6 274117 0.008 Pvt.Land
274/18 0.012 Pvt.Land
7 274/11 0.073 Pvt.Land
8 274112 0.065 Pvt.Land
9 274136 0.077 Pvt.Land
10 274/16 0.105 Pvt.Land
274137 0.053 Pvt.Land
1 274/19 0.113 Pvt.Land
274/20 0.113 Pvt.Land
12 280/1 0.016 Pvt.Land
13 280/2 0.008 Pvt.Land
14 280/3 0.020 Pvt.Land
15 281 0.247 Pvt.Land
16 282 0.085 Pvt.Land
17 283 0.004 Pvt.Land
18 284/1 0.057 Pvt.Land
19 284/2 0.016 Pvt.Land
284/3 0.073 Pvt.Land
20 284/4 0.024 Pvt.Land
21 284/5 0.004 Pvt.Land
28416 0.154 Pvt.Land
22 28417 0.040 Pvt.Land
Total 1.897 Hect.

Grand Total- 7.373 Hectare.
[F. No. DCE-Il/Con/R/Rail Flyover/Dagori-Belha/20A /]
MUDIT BHATNAGAR, Chief Administrative Officer (Const.)
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